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1. Divirsional Failway Mg znager, (DG)
Soutn Ceiutral Railway, Secunderabad,

2. Permanent “ay Inc-actor (Zon)
S.C.Rly, Secunderabad

3. Chiefl Signal Inspector,’
Signal & Teleconmunlcatlon Department,.
S5.C.Rly, Secunderabad.

;.— | Appiicants.
and ‘ ‘
1. ﬁy}zﬁﬁﬁalgdhﬂi\ﬂ’. ' .
2. Presiding Officer, Labour Court, ‘
Narayanaguda, A.P, Hyderabad,

. Respondents,
Fer the hpplicantsL Mr,W.l.Devraj, 8SC for Rlys,
For the Respondentgs .a

CORAM & .
THE HOH'BLE Mi», JUSTICE V.NEELADRI PAO VICE CHAIRMAN_

AND
THE HON'BLE MIR,P.T LLIRUVENGADAM ¢ MEMBEL:( AD!;EJ )
The Tribunal made the following Order:-

Admit, The operatlbn of the order dated 11—3-92
in C,M.P.No. PRV /QgL}s suspended untll further 01ders. e
Issue notice to the Respondent s,

Post the case on 6,9.93,

To
1. The Divisional Railway lianager (B. G) .C.Rly, Setunderabad.

- 2. The Permanent way Inspector (Con) S.C. Rly. Secunderabad. ,
3. The Chief Slonal Inspector, Signal & Telecommunication .

Department, " 5.C.Kly, Secunderabad. ~
. The Presiding Officer, Labour Court, - Narayanaguda, Hyoerabad.
. One copy to ilr.N.R.Devraj, SC for Rlys. CAF.Hyd.

One: copy. to. Mr P -~
0ne spgb _ w T y ) _—
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCE AT HYDERABAD

—

T

THE HON'BLE MR.IUSTICE V.NEELADRI RAO
VICE CHRIRMAN
AN

THE HON'BLE MkJA.B.GORTY : MEMBER(AD)

Y

A .
THE HON'BLE MMR.T.CHZNDRASEKHAR REDLY
MEMBER(J)

g LND ’/;,/

THE HON'BLE MR.P.T.TIRUVENGADEM .3M(A)

£)

Dated s 6 -'7 -19¢93

ORDER/ JUDGMENT ;-

Mu.&, /Tiud,.” C.4A, No,

in :
' L
o.ame. §o0[a3.
A Y e
T.4.No. v {w.p. . ) ;

Admitted and Interim dlrectlons
issued

Dis

sed of with directions

15sed as withdrawn
'sSed for défault.

Dl Si






